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rules in the light of the comments and 
auggestions received. 

I114IU111"1a1 compln III Pathrata Area 

°1128. Shrt P. B. CbakraverU: Will 
the Minister of IrrIIatlon &lid Power 
be pleased to state: 

<a) whether an industrial complex 
is planned to be developed in the 
Pathratu area < as a part of the Damo-
dar Valley) in Bihar; and 

<b) if so, whether facilities for 
acting as sole agent to sell electricity 
will be extended to Bihar Govern-
ment also if such demand for West 
Bengal is acceded to? 

The MlAister of Irriptioa &lid Power 
(Sbrl Fakbruddlll Ahmed): (a) Yes, 
Sir. The Bihar Government propose 
to develop an industrial complex in 
the Pathratu area. 

(b) No sutb proposal has been 
received and if received, will be 
given careful consideration. 

BOIIIIII Bent A1lowaDCe e&e. tor NOll-
Gazetted 0fIlcers of KeraJa 

3611. Sbri A. K. GopalaD: WUl the 
Minister of FlDaDce be pleased to 
state: 

(a) whether the non-gazetted olB-
eers of Kerala have demanded that at 
least R.. 10 be given as house rent 
allowance to them; 

(b) whether they also requested 
tha t the dearness allowance be link-
ed with the cost of living indices; and 

(c 1 if so. the reaction of Govern-
ment thereto? 

The MIDllIter of I'IIIaaee (8Ilri 
Sac:IaIadra Cbaudhurl): (a) and (b). 
Certain Service AsSOCiations of Kerala 
Government employees have requp.st-
ed that house rent allowance of at 
least Rs. 10 be eiven and that the 
rates of dearness allowance should be 
Unked with the cost of living index. 

(c) It hils not been found possible 
to accept these requests. 
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